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D. K, BASAK 

VS 

UNION or 1N014 & ORS. 

Heard Ilr.il.l.Roychowdhury, counsel Per the applicant and 

l'Ir.,6.1kJkherjee9  counsel for the respondents. it has been brought to Our 

notice that a typographical error has occurred in the order dated 

11.10.96 since in that order it has been recorded at one Place that tre 

application has been admitted ems in te lest 'ine Of tne order it has 
been stated tt tha thtarirn order sh11 continue till the date of 

I 

adrnj- 
asien 

hearing,. In such circumstance the counsp]. for the applicant prays in 	' 	
L' 

thetLthe 1t line of the Sol order'ad mission 	 be de1etod We 
consider this necessary to bring 	-- consistency in the order. Order dated - 

1100:96 be accordingly corrected llatter be listed before the Single 
Bench on 	

Court No.11, Interim order already passe"d 
shall continue till the date so fixed. 

2. 	Let a ol. ain cooy of the order be handed over to both the 
counsel for necassary action. 

ENBER(A) 


